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EstabUshlug Marille Park ID Tamil 
Nad. 

2312. DR. V. RAJESHWARAN 
Will tbe MiQisler of ENViRONMENT 
A'AD FORESTS be pleased to state: 

<a> whether Government bave any 
proposal to establi,h a Marine Park in tbe 
coastal area between Rameshwaram and 
Tuticorin in "[amil Nadu; and 

(b) if so, tbe detailt thereof? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (Sl-IRI BI"fAJAN lAL) : 
(8) State Governments are tmpowered to 
declare any area as a N3tional Park 
includioa Marine National Park under 
tbe Wildlife (Protection,) Act, J 972. Action 
to establish a Marine- National Park in 
tbe coastal area near Rsmesbwaram is to be 
taken by State Government or Tamil 
Nadu. 

(b) Tbe information rurnisbtd by the 
Slate Government of Tamil Nadu is given 
in tbe Statement bclQw. 

Statement 

A Brlrl Note on t"~ Marl'" Notional 
Park Propoltd 10 be E$I(Jbll$h~d 

At the iOltance of Govefnment 0( 

ladla, tt¥ Government of TaR)iJ Nadu ba\'1 
decided to establish fI Marine National Park ,t ttlc Qulf Of Mann.r comprisin, of 

21 Imall islands with a view to protect tbe 
rare ~iea f1( 80ra and (auna found io 
these talands. Preliminary notificatioD 
under section 35 (I) or the Witdlifc 
(Protectioh) ~Acr. 1972, was pubJished in 
the TarnAI Nadu Oa leUe on 16" 4 .. J 98 o. 
The CoUectors of Ramanatblpuram and 
Ttrunelveli were requested to perform 'heir 
duti" as envislaed in 8cctiOOI 19 to 26 of 
the above Act. Dr. M. S. Swamioathao 
Member. Planning Commis~ion. Govern
menl of Jodi., had detailed discussion with 
the State Director or Fi,berf~ at Madra. 
00 '·10.80, about the propoSfd Marine 
National Parle Dr. Swaminalhan ind.eatrd 
tbat in case the Government prera,od a 
detailed PrC'ject Report with 8 budget for 
the lame, tbe Governmtnt or India would 
be prepared to meet part or tbe exrendicure 
preferably the capital t.pfndiIUrt. 

2. The Collector of TlruDelveU bas 
sent bit rtpotl on the RetieD taken to issuo 
proclamation and publish aotification undtr 
tbe Act. AI no objections or claims wtre 
received. tb~ Collector requested tbat the 
areas specified in the notification 
issued by the Government miaht be ordered 
to be declared IS Marine National Park. 

3. Action bal \)fen s('paratety t.k~o by 
the Collector of Rlmlnath8npuram relard. 
ing acquisition or private lands in Nalla
tbanDi Tbe~\'u and Hare island. which bave 
been located in tbe proposed M.atino 
Natiooal Par". Meaowl»ilt. 8S a,reed to 
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by tbe Oovernment of lod(. tbi, Govern
ment in G.O.Ms. No. IS20, Forests aod 
Fiaberles, dated It·1 '-1982 cOOJtitute4 • 
State Level Expert Committee 00 Marino 
NlnloDl1 Park with Dr. B. Sivaraman, 
ICS (RBTD) Patt time Member, State PlaD
Dina Com.i.atoR, Tamil Had" alonl wi'b 
.. YOD other memben for prepario, a proper 
"'OPlMDt plio for tbe proposed Marine' 
National 'ark. Tbe term of office 01 tM . 
Com mitt.. bad beeo extended upto 
31.12 .. 1985 fortiDalisation of it, report 00 
'" arioo National Park. Tho Committee 
bal DOt ),ot submhtcd itt rcport 10 far to 

4. The Cbairman of tbe State Level 
Committee 00 Marine National Park .... d 
flised certain points reaardaol notifyiog a 
laraer area a. Marine National Park. Tbe 
Committee- wal or the view that tbe notifi· 
cation i.utd earlier could be questioned on 
tbe around tbat the description aDd tbe map 
would Dot fil (bo areas without dispute. 

s. It i. propoted to accept fbc 
recommendation of tbe Committee aod to 
'Que a revited notification notifying a 
Jarser area witb reference to latitude aod 
lonlitude crossio ... 

lado.Norweglaa Aareemeot for Tr .... rfr 
of Mial Computer Technolog, 

2313-. SHRIMATI JAVANTI PAT
NAIK = Will tbe PRIME MINISTER be 
pleated to state: 

(a) whetber lodia and NorwAY bave 
lianed aD agreement ror traosfer of techno
IOIY for collaborative manufacture of super 
mini-computer. in India; 

(b) if 10, tbe ~etalJ. tbereof; 

(c) whether the 8areement bas been 
elaned; 

(d) whether tbe agreement covers 
lome otber fields also; and 

(e) ir 10, tbe details tbereof ? 

THB MINISTER OP STATB IN THE 
MINISTRY Of SCIBNCE AND TECHNO
LOGY AND MINISTBR. Of STATS IN 

~ 

THB DEPARTMENTS OF OCBAN 
DEVELQPMBNT. ATOMIC BNERGY, 
ELECTRONICS AND SPACB (SMRI 
K.R. NARAYANAN): <al Yel, Sir, tbe 
Electronics Cor~ratioD of India. Hyderabad 
and Norak Data A.S. or Norway haw 
alabed ao agreement for traOlrer of 
tectlnol0l1 for the manufacture of IUper 

mk .. computers in India. 

.(b) and (e). The technical collaboration 
Ilreement silned between Electronics Cor
poration of lodia ceCIL) and Nors\: Data 
(NO) 00 May 2, 1986 provides BelL 
exclusive rlabts for manuracturing and 
markefina NO 500 series (ND 530. ND 
~SO, NO S60 aod NO 570) of super-mini 
computers in India for tbe period of 
.,reem('ot of 8 years. Alao, ND eball aive 
Eel L tbe first preference for tbe new 
s)stems tbat will be introduced JolO the 
mal'ket as suctcssor to tbe current SOO 
series. 

(d) No, Sir. 

(e) Does Dot arise. 

Waltel.ad De,elopment 

2114. SHRI C. JANGA REDDY: 
Will tbe Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(8) tbe area of wasteland in each 
(' 

State reclaimed during tbe last 3 years aDd 
the current year and also tho cxpeodituro 
incu~red thereon; and 

(b) tbe annual a verale income al a 
result of reclamation ? 

I 

THE MINISTBR OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN ~LAL) I 
(a) The details of tbe total area· of land 
reclaimed or developed tbrouab afforesta
tion uDder tbe 20 Point Proaramme durina 
tbe last 3 years IDd tbo ourrODe year 
are given in tbe Statement-I given below. 
Tbe details of expenditure/major' bud,et 
outlays arc also reftected in the Statoment·11 
liven below. . 

(b) No fiodlop are available' 10 thie 
bebalf. 




